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[MR. SPEAKER ill/he Chair] 

ORAL ANSWERS TO QUESTIONS 

Rattonalfsafloa or '" coaf or can 

*141. SHRI U1TAM IlATHOD: 
Will the Minister of IND(Jn1ty be 
pleased to state : 

(a) the steps taken by Ge"ernment 
to rationalise the cost of cars ill puf!>U­
sance of tbe �tatement madlt "y him in 
reply to half-an-hour discuSli� in Lok 
Sabha on 9 May, 1983 � and 

(b) the results achie¥ed '1 

THE MINISTER OF STA 1'1!! IN THE 
MINISTRY OF INDUSTRY (SHRI 
S.M. KRISHNA): (a) and C') The 
Government have held a series or . discus­
sions including those with the manufac­
turers on the issues of price rationalisa­
tioe, quality improvell*lt and moderni­
sation of all types of automobiles Includ­
ina can. The Government have also 
tIk.a a Bote of the rCCOllJDlCDdaaiOBl 
made by the Bureau of Industrial Costa 
aacI Pric:a 011 ttle price structure or cars. 
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Mis. Premier Automobiles Ltd., haw 
reduced ex-factory price of their Premiet 
Pad mini car by Rs. lS03/- (which meana 
reduct ion of net price by Rs. 1810/- at 
De!hi). MIS. Hindustan Motors Ltd., 
have given an assurance to hold prices of 
their cars during the current year. 

Further, entry of Maruti Udyog Ltd., 
in the field of passenger cars and V8DS, is 
expected to have a salutory effect on tbe 
quality and prices of cars markct.ed by 
other manufacturers. 

SHItI UTrAM RATHOD: Sir in 
reply to part (a) and (b) of my question, 
it is written that there were discussions in 
regard to the quality improvement and 
modernisation of all types of automo­
biles, including cars. May I know if 
they are doing any thin! for quality im­
provement and modernisation of all types 
of automebiles, if they have agreed to 
that '1 

SHRI S.M. KRISHNA: Sir, we have 
beeQ.. assured by the manufacturers ad 
we have impressed upon them that their 
primary preoccupation should be quality 
aloBs with the chcckin. of prices. 

SHRI UITAM RATHOD: Sir, while 
replying to a half an hour discussion dur­
ing last session, the Minister had stated 
that Premier Padmini and also Ambas­
sador are thinking of bringing out new 
engines. Have they achieved any prog­
ress in that direction? And if so, wbat 
is tbat'l 

THE MINISTER OF INDUSTRY 
(SH1l1 NARAYAN DATI TIWARI): 
Sir, I am very thankful to the Hon. Mem­
ber of having gone through very camully, 
what I said on 19th May, 1983.. Therein, 
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you will please find that I had mentioned 
about the Annual �ncrll Meeting speech 
of the Chairman or the Premier Automo­
biles, in which he had mentit'ned

· 
that 

new dies will be out during this year and 
that a new model is on the anvil and it is 
expected to be available within this )'C'lr. 
Similarly, the Hindusthan Motors are 
baving a new model-the Vaulthaul 
model. It is also expected to be out 
this year. Hindustan Motors have also 
proposed to have collaboration with 
Isuzis, who are I famous die!el engine 
manufacturer, so that they bring out a new 
fuel efficient diesel engine. 

SHRI PRATAP BHANU SHARMA: 
I would appreciale the various steps 
taken by our Government on the issues 
of price rationalization, qua lity improve­
ment and modernization of automobile 
industry. ] am very much surprised 10 
know that during the last 2S years, prices 
of our cars have gone up by five times, 
at the cost of quality, i.e. without 

improvement in quali ty and without im­
plementation of any modernisation plans, 
especially in engine and transmission sys­
tem. I would like to know whether the 
Bureau of Industrial Costs and Prices 

have also recommended any relationship 
of quality improvement measures with the 

price structure of cars. What effective 
stepo; is he going to enforce on car manu­
facturers, especially Hindustan Motors 
and Premier Automobiles who are Slill 
tafk ing this technology from foreign 
countries, even afler having experience 
for 3S years? What have they done in 
resarcb and development in 3S years. 
to improve tbe qualityof' cars wilh indi­
genous technology, our own engineers 
and automobile modernisation plan ? 

SHRI NARAYAN DUTT TIWARI: 
While I do not hold any brief for the 
automobile manufacturers, I must point 
out that there have been built- in difficul­
ties on this particular technology front, as 
far al automobile manufacturing is con­
cerned. In my response to the half_an 
hour debate, I had traced in beief the 
history of automobile manufacture in our 
country. II is a fact that the original 
techoology which was imported, has been 
fndigenized 9l?%. But now the question 
is rep.rding new patterns, new dcsi&J1s. 

new and latest technology and new 11101 
efficient tochnology. So, what we are 
concerned is about the induction of new 
technology in the ficld of automotivo 
vehicles. It is in this field that we havo 
been omphasizina the induction of new 
technology recently. and I am lUre that 
in the next 2 or 3 years, we shall find a 
breakthroUJ/t in this respect. 

MR. SPEAKER: They are experts 
in raising prices. 

DR. SUBRAMANIAM SWAMY: I 
would like to know from the Minister 
whether, as pan of the rationalization of 
the cost of cars, he has consi dered the 
complaint of the present manufacturers 
of automobiles, that Government is not 
giving them relief on imports of spare 
parts, which relief is being made available 
to the Maruti Car Company. Is it a fact 
thaI G overnment has now decided to raise 
the price of Maruti cars ? 

SHRI NARAYAN DATT TIWARI: 
First of all. Government has not taken 
any decision, by name. It is not by 
denomination or by name. What we 
have done, as the hon. Member must 
have seen. is Ihat we have said thaI cars 
with fuel efficient engines will be covered 

upto 1,000 cc. Whether it is Maruti or 
any other car, it is upto 1,000 cc. If the 
fuel efficiency is certified by proper autho­
rities, they will get their relief on the 
import of components. It is not just 
for Maruti. It is for others also. If 
other manufacturers want to bring out 
small cars with the same specifications, 
they are also entiled to reI ief. But be­
yond 1,000 cc. the matter is under consi­
deration because it has fiscal and mone­

tary implications. As far as Maruti car 
is COD'*Ded, its price has not yet been 
announced. But I am given to under­
stand that the Marutj car price will not 
exceed lb. 47,500 plus' local lues and 
frei",t cbarps. 

.,. Wt'If �wmn: � � 
� t�, {1n' � :urm zrftriT'T 
� ;:r " n;, � SAiT� IIiT _. fro­
t;r 1fi f� flRT tm t I � 
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Defflopmeut of Liquid Oystal Devices 

*142. SHRI N.K. SHEJWALKAR: 
Will the PRIME MINISTER be pleased 
to state: 

(a) whether Government have seen 
the report in Hindustan Times, dated 
June 5, 1983, regarding development of 
I iquid crystal devices ; 

(b) jf so, whether Department of 
Electronics has not supported the licence 
application of Bharat Electronics Ltd. 

based on indigenous technology ; 

(c) whether the Department of Elec­
tronics is aware of the work done by a 
Professor of Raman Research Institute 

in liquid crystal devices; and 

(d) if so, what has been Government's 
response to this Indian effort? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SCIENCE AND 
TECHNOLOGY, ATOMIC ENERGY, 

SPACE, ELECTRONICS AND OCEAN 
DEVELOPMENT (SHRI SHIV RAJ V. 
PATIL): (8,) to (d) A statement is 
laid on the Table of the House. 

Statemeot 

(a) Yes, Sir. 

(b) No, Sir. The industrial licence • 
plication {or Liquid Crystal Diapl� 
made by BEL based on indigenous know­
how has been re-cast by BEL as a result 




